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THE HARYANA APPROPRIATION (No. 1) BILL, 2020
A
BILL

to authorize payment and appropriation of certain further sums from and out of the
Consolidated Fund of the State of Haryana for the services during the financial year ending
on the thirty-first day of March, 2020.

Be it enacted by the Legislature of the State of Haryana in the Seventy-first Year of the
Republic of India as follows:—

1. This Act may be called the Haryana Appropriation (No.1) Act, 2020.

2. From and out of the Consolidated Fund of the State of Haryana, there may be
paid and applied sums not exceeding those specified in column 11 of the Schedule
appended to this Act, amounting in the aggregate to the sum of, One Thousand Six Hundred
Twenty Nine Crore Fifty One Lakhs Sixty Two Thousand Seven Hundred Sixty Rupees
only (%1629,51,62,760), towards defraying the several charges which will come in the course
of payment during the financial year 2019-20 ending on the thirty-first day of March, 2020, in
respect of the services specified in column 2 of the said Schedule.

3. The sums authorized to be paid and applied from and out of the Consolidated Fund of
the State of Haryana by this Act, shall be appropriated for the services and purposes expressed
in the Schedule in relation to the financial year ending on thirty- first day of March, 2020.
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THE SCHEDULE

No. of Services and Major Head Sums not exceeding Total Major Head Sums not exceeding Total Total (Revenue
Demands  purposes and Capital)
Revenue Grants made  Chargerd on Capital Grants made by  Chargerd on
by Legislative the Legislative the
Assemnly ~ consolidated Assemnly consolidated
Fund Fund
1 2 3 4 5 6 7 8 9 10 11
Z L4 4 L4 4 4 4 4 4
01 Vidhan Sabha
2011- 9,68,82,000 — 9,68,82,000 — — — 9,68,82,000
Parliament/State/U.T.
Legislature
Total 9,68,82,000 — 9,68,82,000 — — — 9,68,82,000
02 Governor and
Council of
Ministers
2013-Council of Ministers 37,07,15,000 — 37,07,15,000 — — — 37,07,15,000
Total 37,07,15,000 — 37,07,15,000 — - — 37,07,15,000
03 General
Administration
2051-Public Service — 7,81,00,000 7,81,00,000 — — — 7,81,00,000
Commission
— — — 4059-Capital 12,50,00,000 — 12,50,00,000 12,50,00,000
Outlay on
Public Works
Total — 7,81,00,000 7,81,00,000 Total 12,50,00,000 — 12,50,00,000 20,31,00,000
04 Revenue
3454-Census,Survey and 1,000 — 1,000 — — — 1,000
Statistics
Total 1,000 — 1,000 — — — 1,000
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2 3 9 10 1
L4 4 4 (4 Z Z Z
06 Finance
2235-Social Security 1,000 1,000 — — — 1,000
and Welfare
Total 1,000 1,000 — — — 1,000
1 Sports and Youth
Welfare
2204-Sports and Youth 1,000 1,000 — — — 1,000
Services
Total 1,000 1,000 — — — 1,000
19 Welfare of SCs
and BCs
2225-Welfare of SCs,STs, 1,000 1,000 — — — 1,000
Other BCs and Minorities
Total 1,000 1,000 — — — 1,000
23 Food and
Supplies
— — 4408-Capital 1509,45,81,000 — 1509,45,81,000  1509,45,81,000
Outlay on Food
Storage &
Warehousing
— — Total 1509,45,81,000 — 1509,45,81,000  1509,45,81,000
24 Irrigation
— — 4701-Capital — 35,00,00,000 35,00,00,000 35,00,00,000
Outlay on
Medium
Irrigation
— — Total — 35,00,00,000 35,00,00,000 35,00,00,000
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27 Agriculture
2401-Crop 3,000 — 3,000 — — — 3,000
Husbandry
Total 3,000 — 3,000 — — — 3,000
28 Animal
Husbandry and
Dairy
Development
2403-Animal 1,000 — 1,000 — — — 1,000
Husbandry
Total 1,000 — 1,000 — — — 1,000
42 Administration of
Justice
2014-Administration 1,000 17,98,75,760 17,98,76,760 — — — 17,98,76,760
of Justice
Total 1,000 17,98,75,760 17,98,76,760 — — — 17,98,76,760
Grand-Total 46,76,06,000 25,79,75,760 72,55,81,760  Grand-Total 1521,95,81,000  35,00,00,000  1556,95,81,000  1629,51,62,760
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STATEMENT OF OBJECTS AND REASONS

The Bill is introduced in pursuance of Articles 204(1) and 205 of the Constitution of India to provide for the
appropriation out of the Consolidated Fund of the State of Haryana of the sums required to meet the supplementary
grants made by the Legislative Assembly for expenditure for the financial year 2019-20.

MANOHAR LAL,
Chief Minister, Haryana.

The Governor has, in pursuance of Clauses (1) and (3) of Article 207 of the Constitution of India,
recommended to the Haryana Legislative Assembly the Introduction and consideration of the Bill.

Chandigarh: R. K. NANDAL,
The 26th February, 2020. Secretary.
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42 T WRIAT
2014 -1 YR 1,000  17,98,75,760  17,98,76,760 — — — 17,98,76,760
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